Filing No.

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 21-08-2025 To 21-08-2025~All rows are shown

Name of Petitioner

Name of Learned Compliance

Advocate

By Date

List of Defect(s)

SI Case
No. Type
1 co
2 CRA

(SB)

3  CRM(A)
4  CRM(A)
5  CRM(A)
6 CRM(A)
7  CRM(A)
8  CRM(M)
9  CRM(M)

3147/2025

118/2025

3054/2025

3055/2025

3056/2025

3057/2025

3065/2025

1491/2025

1504/2025

JAYANTI DAS AND ANR
Mobile:9433024887
Email:UJJALRAYLAWYER@GMAIL.COM

BAPI MONDAL @ SOUMEN
Mobile:9830116101
Email:SINCHATTERJEEO@GMAIL.COM

MD. ATIF @ MOHAMMAD ATIF
Mobile:7908301268

Email:NEXUSPARTNERS.ASSOCIATES@GMAIL.COM

SWAPAN KUMAR DHARA @ SWAPAN DHARA @
MOHON DHARA

Mobile:9830203432
Email:ADVOCATEENAVANILDE@GMAIL.COM

ABHIJIT SINGHA
Mobile:9804639668
Email:ARUPSKYHOT@GMAIL.COM

BHABESH CHANDRA MONDAL
Mobile:9748632231

Email:ADVOCATESAMRATCHOUDHURY @GMAIL.COM

LALAN BISWAS AND ORS.
Mobile: 7076115231
Email:MASOOQRAHMANOO7 @GMAIL.COM

ADYANATH SHIL
Mobile:9830970472
Email:MAZHAR52726 @GMAIL.COM

RENTU KHANDEKAR
Mobile:9874561002

SK ABDUR RAHIM

SUJAN
CHATTERJEE

SOUPAL
CHATTERJEE

SRINJAN GHOSH

ARUP KUMAR
BHOWMICK

SAMRAT
CHOWDHURY

MASOO0Q
RAHMAN

CHANDRIMA
DEBNATH

JANNAT UL
FIRDOUS

22-09-2025

08-09-2025

11-09-2025

11-09-2025

11-09-2025

11-09-2025

11-09-2025

11-09-2025

11-09-2025

NO LOGO ATTACHED WITH VAKALTNAMA

Font size and line spacing not according to High
court rules

1) AS PER IMPUGNED ORDER OF LD TRIAL
COURT DATED 17-7-25, PETITIONER IS
BROTHER IN LAW OF VICTIM LADY. HENCE
NECESSARY STEPS NEED TO BE TAKEN TO
HIDE HIS AND HIS RELATIVES IDENTITY. ... 2)
NAME OF THE PREVIOUS HUSBAND OF VICTIM
LADY HAS BEEN DISCLOSED. ... 3) LD TRIAL
COURT CASE TYPE L.E. G.R. NOT MATCHING
WITH FIR COPY

ATTACH CASE STATUS OF CMC 3700/2024 AS
CASE TYPE NOT MENTIONED IN ORDER COPY.

WRONG DECLARATION IN 1ST PARA

ON 1ST PAGE AND IN PRAYER PARA, MENTION
LD TRIAL COURT DETAILS WHERE SL
NO.52/2025 IS PENDING

MENTION G.R. CASE NO IN PRAYER PARA

COMPLETE ADDRESS WITH PIN

LD TRIAL COURT REJECTION DATE WRONG IN
1ST PARA.



SI
No.

10

11

12

13

14

15

16

17

18

19

20

21

Case
Type

CRM(R)

CRR

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

106/2025

3702/2025

19254/2025

19279/2025

19343/2025

19378/2025

19385/2025

19389/2025

19407/2025

19445/2025

19465/2025

19512/2025

Name of Petitioner

Email:MDJANNAT003@GMAIL.COM

RABIN SOREN
Mobile:7003578904
Email:KOUSHIKCHOUDHURY83@GMAIL.COM

REBEKA SULTANA
Mobile:8583977053
Email:ADVOCATEKAWSHAR@GMAIL.COM

MANBENDRA BISWAS
Mobile:9830079095
Email:AMITAVARAHA1980@GMAIL.COM

MADHABI PRADHAN
Mobile:7980076115
Email:MAJUMDERSOBHAN7 @GMAIL.COM

TAPAS KUMAR DUTTA
Mobile:8617652734
Email:DILIPSADHU50060@GMAIL.COM

NAZRUL ISLAM MOLLA
Mobile:9433133392
Email:MS.CHATTOPADHYAY @GMAIL.COM

SUNIL KUMAR NASKAR
Mobile:9830420018

Email:SBHATTACHARYA2010@REDIFFMAIL.COM

SAILEN KUMAR MONDAL
Mobile:9748634686
Email: AMALENDUTTA@GMAIL.COM

SWAPAN DAS
Mobile:9836005986
Email:MITRADEBAPRIYA24@GMAIL.COM

ASIS JOARDAR AND ANR.
Mobile:9830549946
Email:DEBDUTTAT19BASU@GMAIL.COM

MANASI GHOSH
Mobile:9874470575
Email: TIWARIBISWA@GMAIL.COM

ALOKE KUMAR THAKUR

Name of Learned
Advocate

KAUSHIK

CHOUDHURY

HENA KAWSHAR

AMITAVA RAHA

SOBHAN
MAJUMDER

DILIP KUMAR

SADHU

MANI SANKAR
CHATTOPADHYAY

SOUNAK MANDAL

AMALENDU

BIKASH DUTTA

DEBAPRIYA MITRA

DEBDUTTA BASU

BISWAJIT TIWARI

SUSMITA

Compliance

By Date

11-09-2025

26-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

25-09-2025

List of Defect(s)

1) LD TRIAL COURT REJECTION DATE WRONG
IN 1ST PARA. ... 2) MENTION S.T. CASE NO IN
1ST PARA ... 3) CRM(DB) 4021/2024 ORDER
DATE WRONG IN 1ST PARA.

WRONG PS. CASE NO. MENTIONED IN THIS
PETITION

PETITIONER NAME MISMATCH WITH SIGN IN
AFFIDAVIT

COMMISSIONER SIGN MISSING IN
AFFIDAVIT,RESPONDENT 5-10 DISTRICT
MISSING

INITIAL PAGES NOT IN PROPER ORDER

LOGO MISSING

PETITIONERS DISTRICT WRONG

RESPONDENTS NO. 10,11,12 DIST MISSING

LOGO NOT FOUND

RESP. NO. 11 DIST. MISSING.

INDEX NOT FILLED

RESPONDENT 1 PINCODE WRONG



SI Case Filing No. Name of Petitioner Name of Learned Compliance List of Defect(s)

No. Type Advocate By Date
Mobile:9051419091 DEY(BASU)
Email:SUSMITA.BASU1976@GMAIL.COM

22 WPA 19533/2025 NOUSAD ALI SAMRAT 25-09-2025 RESPONDENT 3,4 STATE MISSING
Mobile:9123963611 BANERJEE
Email: SAMRATBANERJEES77 @GMAIL.COM

23 WPA 19536/2025 BHUTNATH DUTTA ASIS 25-09-2025 PETITIONER,RESPONDENT 6-12 PINCODE
Mobile:9231636530 BHATTACHARYYA MISSING
Email:ASISBHATTACHARYYAO@GMAIL.COM

24  WPA 19574/2025 SUDIP GHOSH ARUNAVA 25-09-2025 C J ADDRESSING WRONG
Mobile:9674184299 GANGULY
Email:ARUNAVAGANGULY389@YAHOO.COM

25 WPA 19610/2025 GOPI PRASAD DAS JONAKI SAHA 25-09-2025 COURT IS WRONG.
Mobile:9804681758

26  WPRCT  188/2025 SRIKANTA MONDAL PAYEL MITRA 25-09-2025 PHOTO COPY OF ORDER MISSING IN BOTH
Mobile:8296735037 JUDGES COPY

Email: ADVPAYEL@GMAIL.COM

Printed On 21-08-2025



